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Health Minister : Honourable Speaker, Sir, the establishment

of five hundred bedded hospital at Dwarka is an approved plan

scheme of 1994-95. Delhi Government decided to establish a five

hundred bedded hospital for which 14.83 acres of land was acquired

in 1997 by DHS at a cost of 3.9 crores. Some year, land was handed

over to PWD for construction They appointed M/s Jasbir Sawhney
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Associates as architects & constructers to the project. Medical function

programme for this hospital was prepared by the cell for five

hundred beds and provided to the constultants in 1998. Building

plans were prepared and submitted to DDA in 2001 that were finally

approved by DDA.
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*

May I say something?

give up

*
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****

 It is a cheating of the people, 

****
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F- (7)/Regn./DC/2001/372
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prevailing date
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prevailing date

accept
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they are

lacking some will power.



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*38

irrespective of kilowatt

initiative
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AIIMS, NIMHANS JIPMER
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MCD
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(FIR)
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Total Electros Addition in AC-36 (Bilwasan) from 01-June-2011 to 31-May-2012

AC_No PART NO Total

36 1 21

36 2 31

36 3 29

36 4 106

36 5 75

36 6 165

36 7 46

36 8 66

36 9 43

36 10 74

36 11 46

36 12 39

36 13 48

36 14 42

36 15 19

36 16 50

AC_No PART NO Total

36 17 37

36 18 47

36 19 75

36 20 32

36 21 78

36 22 38

36 23 57

36 24 63

36 25 41
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36 26 12

36 27 229

36 28 30

36 29 18

36 30 116

36 31 56

36 32 33

36 33 57

36 34 69

36 35 62

36 36 54

36 37 46

36 38 121

36 39 30

36 40 61

36 41 38

36 42 79

36 43 41

36 44 32
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AC_No PART NO Total

36 45 19

36 46 26

36 47 17

36 48 19

36 49 31

36 50 22

36 51 8

36 52 14

36 53 12

36 54 23

36 55 35

36 56 13

36 57 49

36 58 61

36 59 34

36 60 19

36 61 46

36 62 32

36 63 38

36 64 21

36 65 40

36 66 54

36 67 53

36 68 63

36 69 45

36 70 82

36 71 57

36 72 70
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AC_No PART NO Total

36 73 102

36 74 43

36 75 22

36 76 103

36 77 70

36 78 46

36 79 31

36 80 64

36 81 24

36 82 22

36 83 82

36 84 55

36 85 23

36 86 32

36 87 18

36 88 52

36 89 93

36 90 79

36 91 43

36 92 27

36 93 59

36 94 26

36 95 44

36 96 14

36 97 7

36 98 27

36 99 2

36 100 6
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AC_No PART NO Total

36 101 18

36 102 46

36 103 14

36 104 29

36 105 40

36 106 114

36 107 32

36 108 42

36 109 5

36 110 1

36 111 115

36 112 25

36 113 22

36 114 28

36 115 48

36 116 37

36 117 5

36 118 0

36 119 1

36 120 3

36 121 0

36 122 75

36 123 31

36 124 74

36 125 28

36 126 23

36 127 36

36 128 28
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AC_No PART NO Total

36 129 25

36 130 10

36 131 18

36 132 34

36 133 19

36 134 78

Total: 5875
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FR/SR
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LIST OF 11KV ESS AT KARAWAL NAGAR

S.No Location of Scheme/Project Area (in Sqm)

1 Nehru Vihar, Karawal Nagar 74.35

2 11 kv s/stn. Shakti Vihar, Karawal Nagar. 74.35

3 Surya Vihar, Sadatpur (East) Karawal Nagar 66.91

4 Near Public School, Shanti Nagar, plot no. 1C, Karawal Nagar. 139.4

5 8/16 B Block, Sadatpur Extn. Karawal Nagar. 54.56

6 Near Masjid Badu Nagar. Karawal Nagar. Extn. no. 1 55.76

7 Near Masjid Badu Nagar. Karawal Nagar. Extn. no. 2 55.76

8 E & F block Paschim Karawal Nagar. 66.91

9 C & D block Paschim Karawal Nagar. 64.12
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10 E-Block Khajuri Cly, Karawal Nagar. 50.75

11 Gali No. 11 Bhagirathi Vihar, Karawal Nagar. 64.12

12 Gali No. 12 Bhagirathi Vihar, Karawal Nagar. 64.12

13 Behind Maternity Hospital C Block, Aman Vihar Karawal Nagar. 81.55

14 Goli No. 8] Shakti Vihar Karawal Nagar. 74.35

15 Shahid Bhagat Singh Cly. West Karawal Nagar ESS No.1 55.76

16 Shahid Bhagat Singh Cly. West Karawal Nagar ESS No. 2 55.76

17 Shahid Bhagat Singh Cly. West Karawal Nagar ESS No. 3 61.34

18 Gobind vihar (plot no. 250) Karawal Nagar (court case pending) 80.92
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RTI + STI
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(Mather and Child Care Centre under SCP)
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Provisionally

authorized)



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*86



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*87



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*88



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*89

(Provisionally

authorized)
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ARR Petitions and

true-up Petitions)
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ARR Petitions



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*96



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*97



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*98



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*99



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*100



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*101



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*102



twinklegraphics*laxmi-2012*Vidhan Sabha(05 June-2012)-2*1st p*103

Character & Antecedents Verification

Verification
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LIST OF DEVELOPMENT WORKS IN UNAUTHORISED COLONIES

TRILOKPURI ASSEMBLY CONSTITUENCY-55

S.No. Regn.No. Name of Scheme Amount

1 636 Development of streets/roads in Block A

New, Ashok Nagar Unauthorized colony in AC-55. Rs. 145.46 lacs

2 422 Development of streets/roads in Block B

New Ashok Nagar Unauthorized colony in AC-55. Rs. 438.51 lacs

3 452 Development of streets/roads in Block B I

New Ashok Nagar Unauthorized colony in AC-55. Rs. 87.07 lacs

4 693 Development of streets/roads in Block C

New Ashok Nagar Unauthorized colony in AC-55. Rs. 412.46 lacs

5 1048 Development of streets/roads in Block C I

New Ashok Nagar Unauthorized colony in AC-55. Rs. 47.17 lacs

6 988 Development of streets/roads in Block C II

New Ashok Nagar Unauthorized colony in AC-55. Rs. 137.96 lacs
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Intergrated

DIMTS
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(Sr.P.A.)

(Sr.P.A.)
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accredited 

head injury 

unconscious advanced cancer 

comma 

ymulti-organ failure 

avail 
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ytotal compassion sincerity 

intervention 
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people friendly
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we are

in touch. It is not that we are not frightened, we are because

we have to sort out the problem. Thank you.

This is something very wrong. 
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Chief Minister: Sir, I beg to lay on the Table of the House the papers

listed against my name at Sl. No. 3.1 of today's List of Business. It starts from

(i) and the list goes on to (ix):

i) No. F. 12(15)/Fin./ Rev-1/2011/DSIII/33 dated 11.01.2012 regarding

exemption of Luxury Tax in respect of Pacific Asia Travel Association

(PATA) Travel Mart, 2011 from 2nd September to 12 September, 2011.

(ii) No. F.12(18)Fin (Rev-1)/2011-12/DS.III/56 dated 20.01.2012 regarding

exemption from payment of Entertainment Tax in t/o programme 'Year

of Germany in India.

(iii) No.F. 3(23)/Fin (Rev-1)/2011-12/ DSIII/68 dated 27.01.2012 regarding

Amendment in Delhi Value Added Tax Rules 2005.

(iv) No.F. 12(19)Fin(Rev-1)/2011-12/DS.III/145 dated 15.02.2012

regarding exemption from Entertainment Tax to the Qualifying Tournament

of Hockey XXX Olympiad, 2012.
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(v) No.F. 13(16)Fin (Rev-1)/2011-12/DS.III/278 dated 26.03.2012

regarding allowing the facility of refund of VAT to Kiran Nadar

Museum of Art.

(vi) No.F.3(25)Fin(Rev-1)/2011-12/DS.III/288 dated 28.03.2012 regarding

appointing the date 31.03.2012 for section 6 of DVAT Amendment Act,

2012 and 01.4.2012 for other provisions as the date from which the

said Act shall come into force and No.F.14(19)/LA-2011/Ulaw/5 dated

13.2.2012 regarding Delhi Value Added Tax (Amendment) Act, 2012

(Delhi Act, 01 of 2012).

(vii) No.f.3(27)Fin(Rev-1)/2011-12/DS.III/353 dated 25.04.2012 regarding

Delhi Value Added Tax Second Amendment Rules, 2012.

(viii) No.F.12(20)Fin(Rev-I)/2011-12/DS.III/406 dated 16.05.2012 regarding

Delhi Excise Amendment Rules, 2012 and Amendment in Rule-154.

(ix) No.F.10(2)Fin(Rev-I)2011-12/DS.III/407 dated 16.05.2012 regarding

Delhi Excise (2nd Amendment) Rules, 2012.

Honourable Speaker, Sir, I seek your permission to lay on the

Table of the House the copies of documents as mentioned in the List of Business at

point no.3 para-II from SI. No.(i) to (iv):
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(i) No. F.17(14)DERC/2010-11/2720 dated 20.1.2012 regarding First

Amendment in Delhi Electricity Regulatory Commission (State Grid Code)

Regulations, 2008.

(ii) No.F.3(290)/Tariff/DERC/2011-12/C.F.3180 datede 19.1.2012

regarding MYT Regulations (i) Delhi Electricity Regulatory Commission

(Terms & Conditions for Determination of Generation Tariff) Regulations,

2011 (ii) Delhi Electricity Regulatory Commission (Terms & Conditions

for Determination of Transmission Tariff) Regulation, 2011 (iii) Delhi

Electricity Regulatory Commission (Terms & Conditions for Determination

of Wheeling Tariff & Retail Supply Tariff) Regulations, 2011.

(iii) No.F.3(290)/Tariff/DERC/2011-12/C.F.3180/6800 dated 15.3.2012

regarding corrigendum to Delhi Electricity Regulatory Commission

(Terms & Conditions for Determination of Generation Tariff)

Regulation, 2011.

(iv) 10th Annual Report of Delhi Transco limited for the year 2010-11.
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Sir, I beg leave of the House to introduce the following

Bills i.e.:

(i) Delhi Value Added Tax (Third Amendment) Bill, 2012 (Bill No.12 of

2012).

Sir, with your permission, I beg to introduce the Bill to

the House.
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version

judicial custody

judicial custody
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fishy
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shame. 'Delhi is still India's rape

capital'

'Shame. Delhi is still India's rape capital. 568 cases

filed in so and so'

'five rope incidents in Delhi in a
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day.' 'Chilling murders, bara imprints of serial killer'

 It is a first-class city for criminals.

but for criminals but

for murders for rapists
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mesmerize 

dacoity road rage 
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I have never seen

dump
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XXXXXXX
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Delhi Police break-up I.M.

Cell. Pak National amongst six held.' Cops unearth Engineer triple

terror strikes'
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ugilification
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What is Home

Minister doing?

Statistics Statistics, lies, white

lies statistics statistics

XXXXXX

Home Minister must quit. 

what is Home Minister doing?
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XXX1

XXX

XXX

XXX
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XXXX2

XXX

it is very sensitive issue.
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2XXX 
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XXXX
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XXXX

objectionable
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XXXX

XXXX

delete
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indict

Law and Order
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Law and Order 

activities

XXXX 

Law and Order

Law and Order 

Law and Order

scandals

Law and Order
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XXXX 
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Crime Crime Political

patronage repeatedly
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Law and

Order

connected

instruction

instruction

Law and Order

XXXX------------

XXXX
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Let the Speaker decide.
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Speaker said so.

Why they feel offended?
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reality
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demoralize

criminal
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criminal

criminals pass on 

failure

lession 
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whereabouts

confidential
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flaw

consensus

juvenile organized way 
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identify

M.L.As
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restrictions

M.L.As

M.L.A

Status
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Arms

conclude
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Modern

S.H.O
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 XXXXXXXXXXXX
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day-to-day law and order.......

day-to-day day-to-

day
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picket

picket

picket
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repetitive

diplomatic core

efficiency
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areas

prone to crime against women 

Surprise checks

gender sensitization police personnel self-defence

training Rape Crisis

Intervention Centres
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Sir, I don't wnt to interrupt but Police

Commissioner Twice they have

come in the papers.

Can I put this opn record, please?

eleven centres has already been established.

This I would like to thell the police also and all of you also
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coordination with the elected Member

at least

once a month

that is a big problem. We must try and undrstand that. This is for th

police Can you put CCTV cameras all around

the borders also? Is that a possibility or not? These are things which we have to

think about and I do feel that the Police of Delhi must move forward to make it

much more modernized and much more informative that it is today. This impression

that police is not helful or the impression that police itself is involved in many of the

petty crimes like putting up harwkers or allowing certain people to get away with

things, that impression must certainly go, there, I entirely agree. Finally, Sir, there

has been a demand from all our Members that they must be given security. I fully

agree with this, Sir , because our elected Mumbers have to attend all kinds of

functions 9 o' clock, 10 o' clock, 11 o' clock 12 o' clock at night and very often
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This was the

unanimous decision of the House that Members feel insecure. Security  must be

provided to them and security not only within the city, that security should be able

to go out of the city itself whenever it is required not like what happened 

 We will have to see

that. I can assure you that we will do that and I do hope that this will make sus feel

a little more secure because what happened to our MLA who is lying seriously ill

is something that has shocked us all very badly. It is a shocking incident and imagine
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Thank you

very much Sir.

M.L.As security

It is on record, 

she said that all the expenditure will be

formed by Delhi Goverment.

Chief Minister : No. Sir, I beg to differ from you, Sir, I said that if

kharcha is required, the Home minstry wants us to pay for the police

personnel, we will do it. No. sir, because we have not got the capacity

to train our own policemen.

Extra

Police men

existing capavity

eGuards trained
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sensitive

threat

P.S.O.

This is the report of the Business ADvisory

Committee which has been adopted by the House.

Business Advisory Committee

identical M.C.D.
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the Business Advisory Committee

Otherwise it will amount to contempt

of House.

the Business Advisory

Committee

Convention

identical
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identical........

the Business Advisory Committee

identical
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